ITEMNO.302 COURT NO.5 SECTIONXVII

SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS

IA2/2006 inCIVILAPPEALNO.36110F2002
JOSEPHILIPMAMPILLIL Appellant (s)
VERSUS

M/S. PREMIERAUTOMOBILESLTD. &ANR. Respondent(s)
( for modification of Court’s Order)
Date:17/09/2007 This Appeal was called on for hearing today.
CORAM:

HONBLEMR.JUSTICEHK.SEMA

HONBLEMR.JUSTICEP.SATHASIVAM

For Appellant(s)
In- Per son

For Respondent(s) Mrs. Shweta Verm a, Adv.
Ms. Bina Gupta ,Adv
Mr. Gaur av Singh, Adv.

Mr. Senthil Jagadees a n, Adv.
Mr.V.Ramasubramanian,Adv

UPON hearing counsel the Court made the following
ORDER

I.A.No. 2 is dismissed.
(PAW AN KUMA R) (ANAN D SING H)
COURTMASTER COURTMASTER
(signed order is placed on the file)
INTHESUPREME COURT OF INDI A
CIVILAPPELLATEJURISDICTION

[.LA.NO. 2
IN

CIVMILAPPEALNO.36110F2002
JOSEPHILIPMAMPILLIL ..APPELLANT
VERSUS

M/IS. PREMIERAUTOMOBILESLTD. &ANR.
RESPONDENTS

ORDER

I.A.No.2 is dismissed.

(HK.SEMA)



............................ J.
(P.SATHASIVAM)

NEWDELHI,

SEPTEMBER17,2007.



